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2427. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of AORICULTURE 
be plt.sed to state : 

(a) whether any representation has been 
received for establishment of a Market 
Intelligence Centre unaer the Market Infor-
mation Service of the National Horticulture 
Bvard at Vijayawada in Andhra Pradesh ; 

(b) if 10, the decision taken in this 
reprd ; and 

(c) if DOt, tbe reasons tboref'or ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERAnON IN THE MINISTRY OF 

Cbcbri, Khowai Disn., West Tripura 

Birchandra Nagarmanu, South Tripura 

Sultanpur, Diltt. Sultanpur 

Awagarh. Disu. Btah 

RaDichauri, DisH. Tehri Garhwal 

Behraicb, Distt. Bahraicb 

Bati, Distt. Baati 

Dariapur Pann, Distt. Rae Bami 

Bbarari, DisH. Jbaasi 

Vety. College, Mathura, Distt. Mathura 

Barkacba, Distt. MinapW' 

IVRI, llatnagar 

Kapgari, Distt. Midnapur 

Nimpith Ashram, DisH. 24-Paqanas 

Kakdweep. Distt. 24-Parpnas 

Ramahai, Jalpaiguri 

SoDamukhi, Dillt. Bankura. 

AGRICULTURE (SHRI SHYAM LAL 
YADAV): <a> Yes. Sir. 

(b) Market Inrormation Centre has 
already been set up at Vijayawada by the 
National HorticultW'c Board. 

(c) Does not arise. 

Misuse of Compreiaeasive Crop lasaruce 
ScJaeme in States 

2428. SHRI V. SOBHANADRBESWARA 
RAO : Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether the scope of the compre-
hensive Crop Insurance Schome was misused 
in some States ; 

(b) if so, the names of the States and 
the natu.N of the misuao ; and 
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(c) the steps proposed to be taken.. to 
remedy the situation ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) to (c). No, Sir. During the 
course of scrutiny of indemnity claims under 
the Comprehensive Crop Insurance Scheme 
in Gujarat and Maharashtra, certain pro--
cedural and other irregularities in tho loaning 
operations by the loan disbursing agencies 
have been noticed. The State Governments 
concerned have been advised to take 
necessary action in the matter. 

Tea PJantations Ia Forest Laad 

2429. SHRI V. SOBHANADREBS-
W ARA RAO : Will the Minister of 
ENVIRONMENT AND FORESTS be pleas-
ed to state : 

(a) whether it has come to the noth":e 
of Union Government that Orissa Govern-
ment is permitting tea plantations by some 
private finns on the forest lands in 
Thuamula-Rampur area in Kalahandi dis-
trict of Orissa ; 

(b) whether it violates the provisions 
of the Forests (Conservation) Act, 1980 ; 

(c) whether prior approval of Union 
GOftf'DJDeDt was giyen for this project; 
aDd 

(d) if Dot, the steps taken to prevent 
fetlin. of trees in Orissa ; 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI): 
(a) and (b). Yes, Sir. 

(c) No, Sir. 

(d) Instruatioas have been issued to the 
Gcwemment of Orissa not to divert any 
forest land nor to fell bny trees in these 
areas for raisins commercial crops, without 
pnor approval of Government of India as 
requi~ ODder the Forest (Conservation) 
Act, 1980. 

Na..-,. V..,.yas ud Operatlota 
BIaek-BoanI 

2430. DR. A.K. PATEL : 
SHRJ JANAK RAJ GUPlA : 

Will the Minister of HUMAN J.lE.. 
SOURCE DEVELOPMENT be pleued to 

state : 

<a) whether some difficulties have been 
reported by various States about the imple-
mentation of Navodaya Vidyalaya Scbome ; 

t 

(b) if so, the details thereof ; 

<c) whether the Operation Black-Board 
suffered any shortage of funds due to this 
Scbeme ; and 

(d) if so, the detail s tbereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI) : <a) and (b). 
Yes, Sir. Keeping in view the fact that the 
Navodaya VidyaJaya Scheme is in its forma-
tive stage and tbe Vidyalayas are mostly 
located in the remote rural areas in buildings 
offered temporarily by the State/Union Ter· 
ritory Administration, certain sbortages in 
suitable teaching staff and availability of 
physical facilities have been brought to our 
notice. 

(c) No, Sir. 

(d) Does not arise. 

ProdactIoD of Kbarif Crops ID Mabaruhtra 

2431. SHR} PRATAPRAO B. 
BHOSALE: Will the Minister of AGRI-
CULTURE (be pleased to ltate : 

<a) whether due to inadequate inip-
tjonal facilities in certain districts of Maha-
rubtra the plantation of Kharif sown durin. 
1981-88 was very Jess as compared to tbe 
corresponding period dunna 1986-81 ; and 

(b) if 10, the ltepa proposed to be taken 
to overcome such situations in future ? 

THE MIN1STE.R OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPEllA nON IN THE MINlSTR Y OF 
AGRICUL TUR.E <SHRI SHYAM LAL 
Y ADA V): <a) The area lown under lOme 
Kharif crops durin, 1 987 .. 88 in lOVeral di.-
trict. of Mabaraabtra was leu as compared 
to 1986-87 ".Iy due to inadequate rain-
fall. 

(b) In order to overcome the aituatioo. 
the ateps tHeD include the folJowiaa : 




